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FLAAT. 1274(30)Fea1T TCHTL, TP TTHAN ATATHTH, 1956 (1956 FT 48) FT 9T<T 3 F @ (T)
BT U IRAT T TART Fd gUI g 1L 38 G0 G2 THaad AT TSTHRT HATAT § T TEHT
FT SATEAT HEAT UH.AAT. § ot gemae w2t 1207 (2), e 13 Sast 2025, A & 59T |
THRTTITT| STHTETLOT, 9 I, &2 3, 39-E< (i)

FTEAT F FAW da¥ 2 H Sfeateaq o gy srferger afesrry, g e, SR e @i e
i srfeRror sTferrTY, AT TP TISTHT STTereRor, qHE % &9 | 9T STTUAT|

[T. H. CNH/TA-3/AE-5/NH-150A/3(a)/2024-25]
g sfieaET, Ao

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
CORRIGENDUM
New Delhi, the 19th March, 2025

S.0. 1274(E).—In exercise of powers conferred by clause (a) of section 3 of the National Highway Act,
1956 (48 of 1956). The Central Government hereby makes the following amendment in the notification of the

1844 Gl/2025 )
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Government of India in the Ministry of Road Transport and Highways number S.O. 207(E), dated 13th January 2025,
published in the Gazette of India. Extraordinary, Part Il, Section 3, Sub-section (ii).

The Special Land Acquisition Officer, National Highways, Bangalore, mentioned in column no.2 of
Schedule, shall be read as Special Land Acquisition Officer, National Highway Authority of India, Tumkur

[F. No. CNH/TA-3/AE-5/NH-150A/3(a)/2024-25]
SHAIKH AMINKHAN, Director
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